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IN. THE CENTRAL ADMINISTRATIVE TRIBUNAL : PYDERABAD BENCH

AT PYDERABAD

0.A, 226/94, Dt, oflecision : 14.6,94,

Smt, M, Sailaja Suman - ss Applicant

Vs

1., Director Generad,
Ogor Dars'®n, Govt, of India,
Mandi Mouse, New Delli,

2. Director,
Door Darshan Kendra,
Govt. of Dndia,
RamantPapur, Hyderabad,
3. Mr. P.L. Chaula,
S/0 Not known, Aga:Not knoun,

Birector, Doordarsbhan Kendra,
RamantPapur, Hyderabad, .+ Respondents,

Couns&l for tle Applicant : Mr, Y, Suryanarayana

Counsel for the Respondents : Mr, N,Y. Ramana, Addl.CGSC.

LCDRA:
THE AON*BLE SHRI JUSTICE v. NEELADRI MO : WICE CHAIRMAN
THE HON'BLE SHRI R, RANGARAJAN : MEMBER (ADMN.)
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Copy tos-

1.

2,

Director General, Door Darshan, Government of India,
Mandi House, New Delhi.,

Director, Door Darshan Kendra, Government of India,
Ramanthapur, Hyderabad.

Mr.P.L,Chawla, S/¢ not knowh, Age:Not known, Director,
Doordarshan Kendra, Ramanthapur, Hyderabad.

One copy to Sri ¥Y,Suryanarayana, Advocate, C.A.T,Hyderabad.

One copy to Sri N.V,Ramana, Sr.CGSC,CAT,Hyderabad.

One copy to Library.

One spare, - -
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0.A.N0.226/94.

5\

. . JUDGMENT I Dt: 14L6.1994,

> (AS PER HON'BLE SHRI JUSTICE V.NEELADRI RAO, VICE CHAIRMAN)

A L N - hY

Heard Shri Y.Suryanarayana, learned counsel

for the applicant and Shri N.V,Ramana, learned standing

counsel for tre respondents,

2. This OA was filed assailing the transfer of the
applicant from Hyderabad to Lucknow as per the impugned

proceedings Jdated 10,2,1994,

3. It is now stated that the applicant was promoted
from the post of Producer Grade-II to the post of

Agsistant Station Director on adhoc basis and she is

‘posted at Hyderabad Doordarshan Kendra.

4. As such, the OA had become infructuocus and

accordingly it 18 dismissed. No costs.\

(R. RANGARAJAN) (V.NEELADRI RAQ) |
MEMBER (ADMN. ) VICE CHAIRMAN .

BATED: 14th June, 1994,
Open court dictatlon,
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- IN THE CENTRAL ADL IL;ISmRA"‘IVE TRYBUNAL -

i]....l_aER.ADA.L.J BENCE T T DIRZ 34D,

TEEZ HOMN'BLE MR.,JUSTICE V NEELADRI RAQ g
. , VICE CHAIRMAN /

AN .

TEE HOM!DLE MR.ALBLCG .RTET : MEMNBER(Z)

THE HON'BLE MR.T.CHANDRASEIIE R REDDY

MEM3ER(LUDL)
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=
e
o
=
—

uRDEf;/JUJ,G BT o

A
%AIE.K; C.ﬂ. LUO.

;J.A'.I\To; %%é/?ﬁz]—["

. .'" ' A
Owctlons :

]

D:Lsmlssed WM .






